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BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA

0.A. NO.26 OF 2024/EZ

JITENDRA KUMAR PRADHAN

s

-VERSUS-
STATE OF ODISHA & OTHERS ... RESPONDENTS
ADDITIONAL AFFIDAVIT

ON BEHALF OF RESPONDENT NOS.2 & 6:

I, Sri Sanjib Kumar Sarangi, aged about 52 years, Son
of late Muralidhar Sarangi, at present working as Addl
Tahasildar, Office of the Tahasildar, Jharsuguda,
At/P.O./Dist.; Jharsuguda, do hereby solemnly affirm and

state as follows :

1. That, I am working as above and have been duly
authorized by the Opp. Party Nos.2 & 6 to swear this
Affidavit on their behalf.

2. That, in the accompanying Original Application,
Counter Affidavit has already been filed by the Opp. Party
No.6 on behalf of self and Opp. Party No.2 since 14.03.2024.
Since some developments have been made in the mean time,

the present Affidavit is being filed giving the said facts.

3. That, it is humbly submitted that as per kind Orders dtd.
05.02.2024 of this Hon’ble Tribunal a Joint Committee was

b

PRADIPTA KUMAR MOHANY

AN\
Notary, Cuttack Town
Regd.No-ON-04/1995




constituted to inspect the site in question and to submit a

report with the regard to the allegations made.

Copy of the proceedings of the Joint Committee dtd.
02.03.2024 is annexed herewith and marked as Annexure —
C/6.

4. That, thereafter, the Respondent No.11 was requested
vide letter No.11165, dtd. 30.08.2024 followed with reminder
No.14851, dtd. 19.11.2024 to carry out the recommendation
made by the Joint Committee to develop plantation on the
alleged site to restore the damaged environment but till date,

no response has been done by the Respondent No.11.

Copies of letters No.11165, dtd. 30.08.2024 and
No.14851, dtd. 19.11.2024 are annexed herewith and marked

as Annexure — D/6.

5. That, the facts stated above are true to the best of my

knowledge and based on official records,

% KMMJW 4

DE_PONFNT :
Additional Tahasildar
VERIFICATION  Jharsuguda

I, Sri Sanjib Kumar Sarangi, aged about 52 years, Son
of late Muralidhar Sarangi, at present working as Addl.
Tahasildar, Office of the Tahasildar, Jharsuguda,
At/P.O./Dist.: Jharsuguda, do hereby verify and states that the

contents of the above affidavit are true and correct to the best
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of my knowledge as derived from official records and that

nothing material has been concealed there from.

Verified at Cuttack on this the 13™ day of December,

2024.
Identified by Cg)cmﬂé Kimmner JW%/
5%6 - AddRRIHaANAdar
a
ADDL. T. ADVOCATE Jharsugud
AFFIDAVIT

I, Sri Sanjib Kumar Sarangi, aged about 52 years, Son
of late Muralidhar Sarangi, at present working as Addl
Tahasildar, Office of the Tahasildar, Jharsuguda,
At/P.O./Dist.: Jharsuguda, do hereby solemnly affirm and
state as follows :

1. That, I have been duly authorized by the Respondent

Nos.2 & 6 to swear this Affidavit on their behalf.

2. That, the facts stated above are true to the best of my

knowledge and based on official records.
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Joint ¢
it ¢ CHImMittee CRGUENY Teport with regards to the dircetion of How hile NGH
¥ 1 639 fearde : - : 3 .
orees dated:-05.02,2024 in OA Xo.26/2024/E7-Jitendra Kawar Pradhan Vs State
of Odisha &UOrs

—%Mm"—-‘-—-w SR —
As per the direction of the flon'ble NGT order dated 03022024 in O No

26/2024/E7-Yitendra Kumar Pradhan Vs, Staie of Odisha &Ors. @ commities has bee

constituted camprising of District Collector, hassuguda or his representative of aor balow the
rank of Addl. District Magistrate. Senior Scientist, SPCB. Odisha. Dircctor of Mines wid
Geology, Bhubaneswar, Khueda, or his senior representative and Divisional Forest Otficer

Jharsuguda or his senior representative. They were directed 1o inspect the site in question and

submit its report with regards 1o allegations made.
In this regard. a tield enguiny was condueted on 01.03.2024 in and dround the alleged site

The following members of Ioint Committee were present during the field visit-

. Sri Brajabandhu  Bhoi. O.AS (SAG). Additional  District  Magistrate  (Genl.

Jharsuguda.
s
2. Smt AlEKka, Deputy Covironment Scientist, SPCB. Odisha. Hiarsuguda,
3. Sri. Baljit Dungdung Assistant Conservator of Forests (ACE}L Jharsaguda

3

In addition 1o the above commitiee members. the following representatives and villugers
were also present during the site visit-

b, Sri Kaushik Meher, Addl. Fahasildar, tharsuguda.
Smt. Rishna Jamdaila, Forest Ranger (Brajrajnagar Range)

&

3. Sri. Prasama Bag Forester Rajpur

4, Smt Harapriva Bhoi Forester 1b valley
5. Smrt Reema Patel, F:xrcsel Guurd

6. Sri Khageswar Patel, K. Bm;mxrm"rar

7. Sri Prakash Kumar Naik. Amin

Observations:-

¢ [HC¢ alleged SHES
mining activity/excavation work was in progress at allegation siwe dnring the joint

‘Hz-!l However, excavation morram Emd been dooe at only one plot. The s of the

- sites c!ﬁ.‘ as follows:-

f M{ﬂ!éﬂ : Mmm ’\t; & o Arm Ki;siiu_ \t.&tm
Bm;mrmgu I Gif)é{dhh U joc 85 , [}3:\7 (rochar N eneuvation

: t‘u,l\ 4&“ 1\'-.11‘2\.

5 Town Unit No. | i 18 i i 7
I e : 126 F1287 0 Goohar | AN ﬂsa W
! . 4 J0E8/5229 0828 | Budalungle | No cxgavation |

S e e ﬂﬂ&\ Ly E"{}]{i 's'“ i = s acivity Found,
aﬁﬂtf/

Additiona Tahasildar

Jharsuguda
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- does pot existy PiHowewer,  a

: froad s found
| passing
| through the
. E o e Lploy
OB { Anabadn 7 L0630 Patin * Lxcavation
| [ | activity ‘
: i EM e ?m()bm.r\a.d _l
! 8l U 47’ ’ Nala ] No cxcavation |

AR, |

| activity found |
* i dands of plot ne, 85 and 126 were found to be vacant and barten whereas plot no.
2y RR208

"

i ned found in Khata No. 616 (Rakhity but in plot no.2018/5229 (Bada
Jungler of Lhaa so. 616 (Rakhin some Chakunda trees growth were found which
was adigcent o plot

e 200 fpatit kisam) of khata no. 618 (Anabadi)., There was
¥eOy EaTow How of waler it plot no-§1.

s loagver, somorrum was found at Plot no-2017 of Khata no-018

C Ny AT

CAnabadinsver G0 area of 091 bia. about 4 mir depth and 36100 cum of mosrum has
been entpacted. The ) report and drone survey report is attached for necessary
relerence

Fer excavation of Marum, the project proponent has not obtained Environment

Clenranes from SELA AL Bhabaneswar and valid Consent to Establish and Consent o
Onerawe o PO Odisha

Recommendation:-

o A Ading Constructons may be directed to develop plantation on the above plots
for damagems the pomral vegetation without the permission of the competent
uihoriy

s

Itmas he divected 1o obtain required permissions from the concerned authority tor
excavation of sod and murran.

Dy. Env, Seientist, RO, SPCR
Hursuanda

‘ 703/
Asst. Conservatod of ¥ me\i{ \CF),

Additional District ' Ma 1% ratt. (Gen),
Sharspguda M

‘ Jharsuguda
Ad ahasildar

Jharsugudp
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DISTRICT OFFICE; JHARSUGUDA
i (Gen. & Misc. Section)
O XX10824- W\ 6S /G&M Dt. 200982624

Sri Arun Kumar Barma

M/s Aditya Construction

Korba (Chhattisgarh)

Ha. Ni. Hariom Bihar, Brajarajnagar

1
i
£
£

pram—

Sub: Original applicati i
Pplication No. 26/2024/EZ filed by Jitendra K
State of Odisha & Others. i

Ref-- Order of Hon'ble National Green Tribunal on 10.07.2024.
Sir,
Inviting a reference to the subject cited above, I am directed to say that as per
the direction of the Hon’ble NGT, Eastern Zone, Kolkata in original application No. § :
26/2024/EZ filed by Jitendra Kumar Pradhan Vrs. State of Odisha & Others, you are to
carry out the recommendation made by the Joint Committee in his report dated \
02.03.2024 to develop plantation on the alleged site to restore the damaged environment. | %
Action taken report in this regard may be submitted to this office within a
week.

This may be treated as Most Urgent.
Encl: As above. Yours faithfully,

2

AddL District MEatrate,

Jharsuguda
MemoNo. W66 /G&M Dt 2083230\

Copy to the Tahasildar, Jharsuguda for information and necessary gction.

AddL District i5ibate,
Jharsuguda
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Io
Sri Arun Kumag
\ ' I Barmg
IP;}/& Aditya Constmch‘nu
grf:_xu‘ (Chimttisgarh)
& Ni. Hariom Bihar, Brajarajngg,
Sub: Original application N » . i
| = g s e Tiea i e
State of Odighy, & Others, o/202/87 14 gl SRR
Ref:- Orde |
*I' of Hon'ple Nati —
‘o * National Gregp 1. 2024 & this office letter
No. 11165/ G&M DT, 30.08.2024 ey
Sir,

. Inv:tmg a reference tq the subject citeq above, 1 am directed to say that as per
e dir i ’ : ieatt
€ction of the Hon'pje NGT, Eastern Zone, Kolkata in original application No.

26/2024/E7 filed by Jitendra Kumay Pradhan vy, gtate of Odisha & Others, you were

re g - TR
Quested to carry out the recommendation made by the Joint Committee in his report

dated 02.03.2024 to develop plantation on the alleged site to restore the damaged

€nvironment. But till no compliance report has been received at this end.

Therefore, you are once again reminded to submit the action taken report to this

office within a week.

This may be treated as Most Urgent.
Yours faithfully,

Encl: As above.

Addl. District Mh%&xme,

Jharsuguda

Memo No. |Y852. /G&M Dt |41\, 207
Copy to the Tahasildar, Jharsuguda for information and necessary agtion.

AddL. District %\s te,
Jharsuguda
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EOLABTI916iN 1VR:6979648797910 SR
5P CHANDINCHMK K.0 (753047
Counter ¥o:2,13/12/2824. 14161

To:PRINCIPRL SEC,REVENUE DiSASTER
PIRTIIN0L, Bhuhanesear 8,90,
FromsSARBESHAR BeERA.0H.

Htiofoes
at:17.78, Taxn:2. 79, Ant  Pard: 18, 08 (Cash)
{Track on wew.1ndiapost.oov.ind

(Bial 18992664868) (dear Masks, Stay Sate)

: Wi
EDBABTI2OZ3IN IVRIAGTILAE792923

SP [HAADINCHDNK H.O (753802
Counter No:2,(3/12/2024, 16101
To:DIVISIONAL FO,JHARSUBIDR -
PINI765202, K., Road Jharsuguda 5.0
From:SARBESHAR BEHERA,DHC

Wt:4Bgas

Ant:41.38, Tax:6. 38, Ant Paided] 88 (Cash)
{Track on wew. tndiapost.oov. 1

{Dial 1BBO2666B6R) (Wear fasks, Stay Safe)

Trelin Poet

ENGAB7929661N TVR:6079648792984
5P CHANDINDHORE H.O (753887)
founter Np12,13/12/2024, h:8l .
To:MEMBER SELRET, STATE ENVIRDNEN  IodiaPot
PIN:751072, Bhoinagar 5.0
From:SARBESHAR BEHERA, (R0
Ht:4Bons
fnt17.78, Tax: 2, 719, Gat Fa 160 18,86 Cash)
{Track on e, indlapost.gov.in}

- (Dial (8082664868 (Wear Masks. Stay Safer

EDGASTISAZRIN [VR:697964879307; NEEEE

SP CHANDINCHORK K0 <753882)
Counter o:2,13/12/2024, 16181
To:d[TENDRA KR P, BHAAIANAGOR
PIN1768281, Jharsuguda H.O
From:SARBESHAR BEHERR,OHC

Wt Sdams

fnt:41.38, Tax:6.30, Ant Paid:41. 80 (Cash)
{Track on wes. indiapost.oov.ind

(Dial 10892656848) Glear Masks. Stay Gafed -
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ELAHTYIRABIN TVREEYTILARTY i
5P CHEDINCAM K0 (75987,
Counter bine2, L3/ L2704, 1448
TotADTTYA TIRETH, i TOM Binlk
PIN:T6H20! , dharsuguia H.G
FromSAREECHRR BEHERL (3

Ut 0ons
Bet:d1.36, Taxch. 9. ot Paigr41. 86(Cash)
{Track on wa. ind1agost.oov. in)

‘Dial I9MZLBHELR) Chear Pasis, Stay Safe)

il 4y

EDLABTSIAT61N 1VRIBY 7962079 74T:
5P CANDINCHOMK H.0 (7505

Counter ¥nt2. 13122824 16100
To:MeXbER SECRET.ODISHA STATE PL

PINT31812, Mavagaiiy 6.0

From:SARRESNAR REHERA, (W

#t:Shons
fots17.78,Tax12.78. Aet. Pa 102 15,09 (Cash)
<Track on wes. indiapost.cov.in)

{Dial 16982666848) (Mear Masks, Stay Safe:

itk
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EDGABTYIB0MIN 1VR:4979646792804
5 CHANDDCHORK H.O <5508
Counter No:2,13/12/2024,15:01
To:DIRECTOR OF M, BRUNTBYAN Browan
PIN:51081, Bhubareswar 65,0,

From: SARBEGHAR - BewiRa,
Wtiitons .

Rat:17.78,Tau:2, 70, fet Paig: 18, 80 (Cash)
{Track O W, ING1ADOSE, Q0. IR
-<hal (890082 mar fasis, Stay Safer oo e

Towia Pt



